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CENTRAL ADMINISTRATIVE TRIBWNAL
ALLAHABAD BENCH

Transfer Application No. 1388 of 1987

Prem Shanker Saxena esses Applicant
Versus
Union of Indiea and Others csssee Respondents

COREM

Hon 'ble Justice U.C. Srivastava, V.C
Honlble Mr. K. (bayya, Member(A)

s

( By Hon, Justice U.C. Srivastava, V.C. )

The applicant was appointed as Upper
Division Clerk in Pay and Accounts (ffice,
Ministry of Rehabilitation and joined the post
on 30.5.1964. From there he was transferred to
fay and Accounts (ffice of other Ministry in the
same capacity. The post of U,D.C in Pay and
Accounts Department was redesignated as Auditors
in the year 1970, but the agplicent could not
be promoted as Section officer, ¥R kXX passed the
subordinate Account services (A .n .S ) (Supply Audit
branch ) examination Pert I and II. The applicant
passed Part I exemination in the month of November
1972, He passed the Part II examination of SAS

in the year 1975 and thereafter he was promoted

soss /P2

G R —— —

I —

= et e

e T

B T T TS

i




L]
-
(3"
-w
L1

as Junior Accounts officer vide order dated

17:2.1977. He was transferred to Saving Bahjk

Control'tmganizaticn lucknow G.P.O, The post of

——

JuUnior Accounts (fficer is equivalent to S.0, in
Audit Department, The pay scale of Junior Accounts

Uficer 1s 5 «500=-20=T700-EB=25~9CC . %
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21 (n the basis of the report of III Pay
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Commission eexxstexi two posts of Head Clerks w.e .f,

1.6.79 designated as Head Clzrk on higher selection !
| were '
grade IIfcreated in the pay scale of Bs.55C-20-65C- |

25-750 and Head Clerk Higher Selection Grade I in

the pay scale of Rs,700-3C-760~-35~9C0, The recrujt- ]
ment ruies were framed f or the above cadre on 2611C.ali
No provision of direct recruitments Was: made, ‘}
1CC % recruitment will be made-@uuuaaéhnunwuugarby E

way of promotion from higher selection grade II |
Head Clerks (Senior Supervisors ) working in the S B,

Control organization in hecad post offices and the

selection was to be made by the Departmental

Yronotion Conmittee,

3. Vide order dated 7.3.80 passed by the
respondents the duties and responsibilities bf

Head Clerks H.,5.G I and Junior Accounts officers
working in S .B. Control organizations were fixed and

the staff standards in S.B. Control organization
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under which the head off ices having more than

1, 750C0 active accounts were to be supervised

by Head Clerks of H.S G-I or Junior Accounts
Ufficer. The Appointing Authority in the case

of Junior Accounts officers is Post Master General/
Director of P&T(Regional Director of FPostal
Seérvices ) who is subordinate to the Post master
General., The applicantts plea is that the Junior
Accounts 6fficer discharges the same dutics and
responsibilitics as are discharged by Head Glerks
H.3.G-I, but a lesser amount of salary was paid to
the Junior Accounts (fficers which is illegal and

discriminatory and the applicant after making

i
- representation etc has W¥k#¥ approahced this Tribunal i
/ |

praying for the same pay scale as is given to the

Head Clerkﬁ W.e.f- li6i1979‘

':.,,

4. It has been stuted/%hﬂt the reSpqndents 2

that the senctioned post in dlSpute/only for
general line senior officials with the direction
that &s and when Junior Accounts (fficers will be
held the posxt of this cadre will draw his own pay
scale 500G-9C0 because the service condition of the

applicant and that of the general line officicls

are quite different in nature. It has been admitted

that the nature of duties and responsibilities of

the H.w G-I and Junior Accounts officers posted
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in SB.L.0s are almost same ,the HSG~I official i
; . . |
is being paid the grade pay i.e., 7C0C-9C0 of operative |
side, whe;eas the Junior accounts off icer«;q being

pald grade pay 500-90C of accounts side, Since

L T

both the scales belongs to two dif ferént wingo§,

T

Junior Accounts officer is not entitled to the scale
of other than the wing Lo which he belongs. More
over, the HSG~I official enj%high:r grade of pay
in compasison to thet of Junior Accounts Fficers
#¢nd this higher cadre may be attributed to the
longer period of service rendered by the HSG-I

officicls, who are being selected on seniority cum

fitness basis, Similarly in the postal accounts (
senior Accounts officers Wwho have crossed 3/4th
Span of pay scale i.e. 80C/- of Junior Accounts

off icers scale of 500-9CC are allowed higher grade
i.E.IE775-lCCCV-. #lthough they are performing the
same duties and responsibilitics but the same pay

|

scale does not entitle to the Junior accounts officer.

5. Fron the facts it is clear that earlier the
grade was one and later on there were two grades

and the Appointing Authority of Junior Accounts ;

Ufficerswes higher official and when the duties |

and responsibilities of Junior accounts officers f
' are similar |
and S .B.C.O side and HSG-Ifand theie appears no 5

“’ .
reason that the pay scale should not be the same. ﬁ
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63 Accexdingly, the respendents are directed te
Censider the matter within three menths taking inte
consideration the respensibilities, the duties and
functiens ef these twe and infact the principle

of equal pay fimit fer equal werk has ceme teo stay

in the ceuntry and pay the same pay scale if there
is ne difference in the reliability and cenfidentia- |
lity etc te the Junier Acceunts efficer as te the l
H3G=1 cadre incase the dities, functiens, respensi- ’
bilities and qualificatiens are the same. lLet a
decisien in this behalf be given within a peried
of three menths frem the date of receipt of this

4

Member (A) Vice Chairman

exrder; Ne erder as te the cests.,



